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KIOSK & ddfaq &, @l dsiieeter, 9o 14-02 # 1.Prof. Neha Tiwari 2. Aditya Om 3.Juhi
Singh 4.Eshika Kulhade 5.Aditya Soni 6.Dheeraj Lowanshi 7.Dhruv Barsaiya 8.Shivika

Srivastav 9.Ujjwal Chaubey 10.Rohit Kumar 11.Rohit Yadav 12.Tanishq Jain & M #
S de R aiiE § 9} R m R

Certified that the design of which a copy is annexed hereto has been registered as of
the number and date given above in class 14-02 in respect of the application of such
desigh to IOT BASED BUSINESS MANAGEMENT KIOSK in the name of 1.Prof. Neha
Tiwari 2. Aditya Om 3.Juhi Singh 4.Eshika Kulhade 5.Aditya Soni 6.Dheeraj Lowanshi
7.Dhruv Barsaiya 8.Shivika Srivastav 9.Ujjwal Chaubey 10.Rohit Kumar 11.Rohit
Yadav 12.Tanishqg Jain.

fesga afefem, 2000 der fesme fraw, 2001 & FediA JEgH & AFHET H|

In pursuance of and subject to the provisions of the Designs Act, 2000 and the
Designs Rules, 2001.

SR FT BRI : 01160110026
Date of Issue . Controller General of Patents, Designs and Trade Marks
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fae, sfafas v fam & Peest & arefiq, ofa auf $i srfaRe eaf & forg fovar S g & T ust &t Suah faftres erfarfal srerar faker &
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The reciprocity date (if any) which has been allowed and the name of the country. Copyright in the design will subsist for ten years from the date of
Registration, and may under the terms of the Act and Rules, be extended for a further period of five years. This Certificate is not for use in legal
proceedings or for obtaining registration abroad.




